HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
JANUARY, 2022

HIGH COURT OF MANIPUR

Institution during the Closing balance at the end

Opening Balance Disposal during the month

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
2918 300 3218 136 2 138 81 7 88 2973 295 3268

Disposal of cases which are| Pendency of cases which | Disposal of cases which are| Pendency of cases which

more than 5 years old are more than 5 years old more than 10 years old | are more than 10 years old
during the month at the end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
3 0 3 264 20 284 2 0 2 43 30 73

SUBORDINATE COURTS OF MANIPUR

Institution during the
month

Closing balance at the end

(o) ing Bal
pening Balance of the month

Disposal during the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

5257 | 2926 | 8183 141 104 245 112 53 165 5286 | 2977 | 8263

Disposal of cases which are| Pendency of cases which | Disposal of cases which are| Pendency of cases which

more than 5 years old are more than 5 years old more than 10 years old | are more than 10 years old
during the month at the end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
15 2 17 1311 531 1842 0 2 2 202 119 321

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)




